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Sedtag Afulaw

(mzmzom) ,

Stiteg At (Sagem) sfufam, 2004
fydta ad 2004-2005 &1 Aa1e & fae sftgrg o~ @ dfag By & & st
uﬁﬁf%ﬁmﬁtaﬁaﬁrmqm%ﬂmﬁrﬁm
Ww%qﬁqﬁaﬁmﬁwmmﬁqﬁiﬁaﬂmﬁwgaﬁrﬁuﬁaﬁ—

1. waﬁﬁmﬂ'éﬁmmmﬁﬁm(éﬁw)mﬁw,mm%.
mm‘ A " I .
2. ﬁﬁmmaﬁmﬁaﬁﬁr&w%wu)&%ﬁﬁwﬁ@ﬁmﬁimﬁméuﬁm
Eg“‘u::%m;gﬁmﬁsg et T ST <l 8 o S, SIS TS, R €SI S 8 ¥ 39 e gl
¥ ¥2456,58,57,000 T THH ¥ R, S g F w1 (2) ﬁﬁﬁﬁﬁﬂmﬁ%aﬁaﬁiﬂﬂa&mm 2005 %
gt &t foar . mmmaﬁmmﬁmm
3. wwﬁrﬁwmmmﬂﬁﬁaﬁﬁﬁﬁﬁmw%%ﬂiﬁaﬁuﬁm SH I H
afxm. m&amﬁ’tﬂsrﬁfaﬁmm a?tqu}aﬂ%%qﬁrﬁﬁmﬁmrﬁ -
SECRL
(mzaﬂni’ﬁaﬁ)
WA E . dE S g B YT
i . farar o - dfya Bif anT
‘ ESUCE E watd .
- () (2) (3) | | (4)
1 3% 2004 & 30 3 2004
wr ¥ fad argem g ufh _
witw fafrT- ) srerrlt T 0 2,91,35,08,000 .  2,91,35,08,000
S s [, |
siifed Fafvdir-efte AT N ! 0 2,33,28,43,000 ©2,33,28,43,000
01, WA gewe e 8,26,80,000  1,28,22,000 9,55,02,000

gl 2,50,000 "o ~2,50,000
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(1) (2) _ (4)
* 1 21 2004 ® 30 97 2004
7% F fall dagem g afn
g B . R
02 e yoEE R et s uee £9,43,000 0 89,43,000
g, :
03 gfora U 82,07,77,000 4,25,000 82,12,02,000
04 7% Fasm & waftr =g s et 73,37,000 0 73,37,000
05 3 e '7,43,46,000 2,000 17,43,48,000
06 for Fonrr @ st sag - UIEE 1,45,74,67,000 69,000  1,45,75,36,000
- -~ g 1,75,00,000 0 1,75,00,000
07 AffREm R dTRasm e 14,72,30,000 2,98,33,000 17,70,63,000
08 " -TRT auT Rrem gena e 27,79,22,000 9,05,000 27,88,27,000
‘ L :1,02,03,000 0 1,02,03,000
09 - T fonam & wfyw = T - 1,26,32,000 0 1,26,32,000 .
G 17,50,000 0’ 17,50,000 . -
10 & TS/ . 64,50,18,000 2,53,00,000 67,03,1%,000
gt 1,38,50,000 0 1,38,50,000
11 it o g B @ dEte T 5,81,62,000 3,000 5,81,65,000
=, g 1,35,25,000 3,75,000 1,39,00,000
12 3 fnm & gl s USRS 31,92,43,000 2,25,00,000 34,17,43,000
- ' ‘ qft 6,17,31,000 0 €,17,31,000
13 Ff Wi 19,23,91,000 68,000 19,24,59,000
gt 10,50,000 0 10,596,000
14 SyeR R & def s TEE  15,36,22,000 25,000 15;36,47,00)
) qsft 15,000 -0 i3,000
15 orggiyua i & o film aess ~ aoremr 4,96,38,000 0 4,806,280
qrerta Breaty damdt oo gt 16,25,000 0 13,235,000
grywsl & fAdrr germ, ,
16 WS 9T e 1,43,76,000 27,000 b, rianens
17w i) 3,03,26,000 0 1L04,24,00
N il 7,89,41,000 0 %A,
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(1 (2) (3) (4)
1 3783 2004 & 30 97 2004
. a% & fa dams dg o
Ry T4 2]
18 = UTE  2,16,25,000 8,000 2,16,33,000
19 S @ ag IRar Fedmr WL 51,01,88,000 3,18,000 51,05,06,000
: qft 76,17,000 0 © 76,17,000
20 @ @ aitid s | 38,25,43,000 1,25,000 38,26,68,000
A B g 4,07,75,000 0 4,07,75,000
21 e Ol RaeT & et e 7,21,15,000 0 7,21,15,000
=7, TSt 8,00,25,000 0 " 8,00,25,000
22 I gwad uE faem famr- e . 20,25,000 0 20,25,000
23 & wEreA R R 22,81,35,000 27,000, 22,81,62,000
- gt 38,52,590,000 . 6,25,000 38,59,15,000
24 & Fwfor wRf-ags s ga T 34,12,26,000 4,00,000 34,16,26,000
’ gt 38,14,61,000 75,000 38,15,36,000
25 @ﬁ?rmw%wmﬂnaﬁam TR 4,71,17,000 12,000° 4,71,29,000
26 wepf o & diftm g - e 1,39,96,000 0 1,39,96,000
27 wpd R a9Ed 1,58,69,73,000 ¢ 7,000 1,58,69,80,000 .
28 T3 U A qeTe - 2,28,53,000 4,62,000 2,33,55,000
20 - =T geEd @ Pate e 35,31,14,000 1,04,80,000 36,35,94,000
30 daad o andtr e Rem @ e 36,89,64,000- 25,000 36,89,89,000
Haftd =g qsft 5,00,000 0 5,010,000
31 A, snfile o AifeR v e 1,35,06,000 0 1,35,06,000
yaafa s, . : _
32 e R & s s S - 3,95,54,000 2,000 3,95,56,000
- ECl 2,25,000 0 © .. 2,25,000
33 anfmefa e T 96,34,56,000 - 25,000 96,34,81,000
GHE Fo ol & 2,77,48,000 10,000 2,77,58,000
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(3) (4) -
1 %AF 2004 & 30 I 2004
o & ford wgam dg ke
R 120 S [2:0)
| 29,71,000 15,000 '» 20,86,000
gt 2,43,000 0 . 2,43,000
e 2,50,93,000 ©2,000 2,56,95,000
ogsft 5,00,00,000 0 " §,00,00,000
T 3,31,25,000 0 3,31,25,000
st 75,00,000 0 75,00,000
TSR 1,08,74,95,000 18,000 1,08,75,13,000
gsht 62,50,000 .0 62,50,000
e 29,92,000 5,000 29,97,000
Gl 65,00,000 0 65,00,000 - -
TIEd 1,30,54,92,000 0 1,30,54,92,000
gt 56,30,91,000 .2,50,000 56,33,41,000
et 37,34,35,000 37,000 37,34,72,000
v $6,93,000 2,000 96,95,000
L) 26,17,74,000 16,000 26,17,90,000
T 4,09,16,000 0 4,09,16,000
gft 9,88,25,000 0 9,88,25,000
T 30,25,000 0. ©.30,25,000
TR R oftr wwmfs P o 11,07,04,000 5,000 11,07,09,000
qaft 15,50,000 - 0 15,50,000
wHEa A ®ET & ATia gwmT e 6,47,54,000 0 6,47,54,000
g+t 10,50,63,000 ° 0 10,50,63,000
(SE . 4,08,40,000 0 4,08,40,000
s _28,32,000 0 28,32,000
eI ' 19,21,000_ 2,000 19,23,000

L Fu .
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() R ¢ ) S ) N (4) "
' o : 1ot zmg%giw,z\ri_n:; - '
' ' ﬁ%f@tﬁém@m%;ﬁrm - .
53 gl oIt ¥ R fRiw ses oere 32,07,000 32,07,000
AT A fea & - 25,000 25,000
54 Ffy IIEuE o e § vafuw T 4,18,22,000 ‘ 0- 4,18,22,000
m. , . * + -
55 q@m}ammﬂmﬁa e 30,28,86,000 2,000 " 30,28,88,000
56 ATET , R\ | $4,75,47,000 7,000 4,75,54,000
goft 5.12,000 .0 5,12,000
57 o gamd R § gefus ke gaft 60,00,000 - - 0 60,00,000
: q wargar yTw fEsE. ' '
58 ST ANIRI UF QETIRA & USRE C 41,19,63,000 . -5,00,000 41,24,63,000
¥ e WS4, gt 18,75,000 0 38,75,000
so  oamm wd uni e Rsr @ e 25,00,00,000 - 0 25,00,00,000
defya et @ |gryar 91w ' :
gfEEaT,
60 FonofdsAeidvgEfesm ¢ 3,47,00,000 0 3,47,00,000
g4 orga W ¥ R Pl wes  TwE 44,21,74,000 0 44,21,74,000
. AT, : gt 30,07,70,000 _ 0 30,07,70,000
65 T Ry A EL= 1,40,45,000 2,000 1,40,47,000
gt 50,00,000 0 50,00,000
66 {usgm It R eI 5,69,80,000 0 5,69,80,000
gt 41,568,000 0 41,68,000 .
67 wva Pl sd-ngy e 20,32,96,000 2,50,000 20,35,46,000
’ gt 8,29,20,000 0 8,29,20,000
63  uRanh & 3wlioer & gefta qsft 11,Q2,80,000 0 11,02,80,000
e Bevter s -viam. : o
65 vy wwnad ud Ay R USE 4,35,25,000 0 - 4,35,25,000
oo ] gt 84,00,000 0 84,00,000
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(1) (2) _ (4)
1 314 2004 & 30 A 2004
7% & ford Qamga 3g oin _
201 Y 0]
75 et wRE forw & el e gt 19,25,00,000 0 19,25,00,000
4§ gargar o qRESAT, | |
76 @ Fwtor fay @ dafem fadely gt 2,50,000 .0 2,50,000
77 Tecmaq @t F snfeamdt . e 75,00,000 0 75,00,000
T & wifra R & wewar )
T qiEnsRd,
78 O e @ gafirg fadsh T 36,05,000 0 36,053,000
- AT I GRS, ft 50,00,000 0 50,00,000
79 Fafecen foen Bvm @ deftme owe 12,88,89,000 1,05,000 12,89,94,000
i qstt -87,75,000 0 ' 87,75,000
g0 Erealiy garadt o= vemel &Y UIE 84,54,16,000 0 84,54,16,000
forftar wrgemT. gt 4,81,000 0 © 4,81,000
g1 v B @ fadfa werar i) 6§,6-9,42_,000 - 1,00,00,000 "70,69,42,000
qft 1,50,00,000 o 1,50,00,000
82 onfianh dF AATH ofwla | UWE 26,54,58,000 0 26,54,58,000
Fretie qardt oo swrei &Y gt 17,25,000 0 17,25,000
83  niRErdt &7 39 A F il TSE 79,92,000 0 - 79,92,000
Tty Py & it e
16,11,41,62,000 3,02,83,19,000  19,14,24,81,000
. ' ., 3,08,91,71,000  2,33,42,05,000 5,42,33,76,000
19,20,33,33,000  §,36,25,24,000  24,56,58,57,000
) . Ay, i 9 W 2004

FHEH ]58.3/2!-3/91‘6‘5{“7/03.— TG % G & TR0 348 & GUE (3) F Awgawn ¥ wdiae Bfm
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. CHHATTISGARH ACT
(Ne.2 of 2004 )

THE CHHATTISGARH APPROPRIATION ( VOTE ON ACCOUNT )
o B , ACT, 2004

An Act, to provide for the withdrawal of certain sums from and out of the
Consolidated Fund of the state of Chhattlsgarh for the Services ol‘ the Financial .
year 2004-05.

Be it enacted by the Chhattisgarh Legislature in the Fifty-Fifth year of the Republic of
India as follows :-

Shart title. 1. This Act may be called the Chhattisgarh Appropriation-{ Vote on Account ) Act, 2004.

Issue  of  Rs. 2. From and out of the'Consolidated Fund of the State of Chhattisgarh there may be p?-id and
?;'msns'::d’ s;.::] GO(: ' appfied sums not exceeding those specified in column (3) of the Schedule amounting in the g
the Consolidated  aggregate to the sums of Twenty Four hundred Fifty Six Crore Fifty Eight Lakh Fifty Scven -
fourm:h‘;f ;.'::ai: :l: . Thousand Rupees towards defraying the several charges which will come in the course of
Year 2004-2005. payment during the financial year 2004-2005 inrespect of services specified in column (2) of

the schedule,

Appropriation. 3. <The sums authorised to be withdrawn from and out of the Consolidated Fund of the state of
Chhattisgarh by this Act, shall be appropriated for the services and purposes expressed in
_the Schedule in relation to the said year

-

_THE SCHEDULE .
( See Section 2 and 3 ¥

No. of Vote Seivices and ‘ _ " Sums not exceeding _ .
. purposes - : Voted by the Charged on Total :
: : " Legislative ‘Consolidated
Assembly Fund
Amount for Vote on Account
T from 1 April 2004 (o 30 June 2004.
g0 @ o @) @ .
: ‘ Rs. Rs. = - Rs.
Charged Appropriation-Interest Revenue & 291,3508,000 2,91,35,08,000
payments and Servicing of Debt. - ' ‘ '
Charged Appropriation- Public Capital . ] 2,33,28.43,000 2,33,2843,000
Debt, ' o,
0l  General Administration - Revenue 826,280,000 | 12822000 - 5,55,0Z,000
Capital = 2,50,000 0 - 2,50,000
02 Other expenditure pertaining Revenue §9.43,000 _ 0 8943,000
to Generzl Administration ) .

Department.
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, . _ Amount for Vote on Account
- © from 1 April 2004 to 30 June 2004. :
(n @ ‘ ) : ' - (@)
: . : ; Rs. Rs. Rs.
Police Revenue £2,07,77,000 425000 £2,12,02,000
04  Other expenditure pertainingto  Revenue 73,37,000 0 7337,000
Home Department. : :
Jail Revenue 7,43,46,000 2,000 743 48,000
Ex'pénditure pcrtaining lb N Rcvénue 1,45,74,67,000 69,000 . 1,45,7536,000
Finance Department. Capital 1,75,00,000 0 1,75,00,000
07  Expenditur¢ pertaining to ‘Revenue 14,72,30,000 "2,98.33,000 17,70,63,000
Commercial Tax Departiment. :
08 Land revenue and district Revenue - 27,79,22,000 905,000 | 27.8827,000°
administration. Capital - 1.02,03,000 0 1,02,03,000
0  Expenditure pertaining to Revenue 126,32,000 0 12632000
" ' Revenue Depariment: Capital 17,50,000 - 0 17,50,000
10 Forest | Revenue 64,50,18,000 2,53,00,000 67,03,18,000
Capital 1,38,50,000 0 1,38,50,000
11 Expenaiturcpenaining to Revenue - 5,81,62,000 _ 3,000 5.81,65000
Commerce and Industry Capital 1,35,25,000 3,75,000 1,39,060,000
" Department. _ o o : _
12 Expenditure pérta_lining to Revenue 31,92.43.000 2,25,00,000 34,17,43,000
* Energy Department. Capital 6,17,31,000 . -0 6,17,31,000
13° Apriculture Revenue - 192391,000 68,000 119.24,59,000
‘ ' - Capital 10,50,000 -0 10,50,000
4 Expclnditur'e pertaining to . Revenue  * 153622,000 25,000 15,36,47,000
Animal Husbandry Department. ~ Capital 15,000 xe 15,000
15  Financial assistance.to three Revenue . 4,96,38,000 0 4,96,38,000
. tier panchayati Raj Institutions Capital 16,25,00G . ¢ 16,25,000
under Special Component Plan o )
. for Scheduled Castes.
15 Expendi.ture pertaining to Revenue 1,43,76,000 27,000 - 1,44,03,000
Fisheries Department. : - '
v Co-operation Revenue ' 3,03,26,000 0 .3,03,26,000
Capital 7,89,41,000 0 © 7,89,41,000
18 Labour Revenue 2,16,25,000 8,000 . 2,1633,000
19 Public Health and Family Revenue 51,01,88,000 3,18,000 ~ 51,05,06,000
Welfare, : Capital. _ 76,17,000 ’ 0 76,17,000
2 Public Health Ehgineering - Revenue 38,25.43,000 1,25,000 '38,26,68,000
. . Capital 407,75,000 0

4,07,75,000
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Amount for Vote on Account -
from 1 April 2004 to 30 June 2004.
M ke ® - @
' Rs. Rs. Rs.

21 Expenditure pertaining to Revenue 721,15,000 0 721,15,000

Housing and Environment Capital 8,00,25,000 0 $.00.25,000
" Department. '
22 Urban Administration and Reveénue 20.25,000 0 20,.25,000
Development Department- ' !
Urban Bodies.
23 Water Resources Department Revenue 22 81,35,000 - 27,000 22.81,62.000
: . Capital 38,52,50,000 6,25,000 38,59,} 5,000 .
24 Public wurks-roﬁd's and bridges - Revenue 34,12,26,000 - 4,00,000 34,16,26,000
- Capital 38,1461000 75,000 38,15,36,000
25 Expenditure perfaining to © Revendie 4,71,17,000 12,000. 4,71,17,000
- Mineral Resources Department. :

%  Expenditure portaining to ° " Revenue 1,39,96,000 0 1,39,96,000
Cultur€ Department. '
School-education Revenue  1,5869,73.000 7,000 1,58,69,80,000
State Legistature Revenue - - 22893000 462,000 233 55,000
Administrati::m of Justice and Revenue 35.31,14,000 1,04,80,000 36,35,94,000
Elections. ' B - .

30  Expenditure pertaining to Revenue 36,89,64,000 25,000 36,89,89,000
Panchayat and Rural _ Capital 5,00.000 0 5,00,000
Development Department.

- 31 Expenditure pertaining to Revenue 1,35,06,000- 0 1,35,06,000
Planning Economics and
Siatistics Department.

32 Expenditure pertaining to Public " Revenue 1.95,54,000 2000 . ,3.95,56,000
Relations Department. Capital 2,25000 . 0 225000

33 Expenditure pertaihing to Tribal Revenue . .96,34,56,'000 - 25000 . 96,34 31,000

_ welfare Department '

3 Expenditure pertainingto Social  Revenue 2,77,48,000 10,000 2,77,58,000
welfare Department. ' '

35  Expenditure pertaining to Revenue 29,701,000 15,000 2986000
Rehabilitation Department., Capital " 243,000 0 243000

36  Transport Revenue - 2,50,93,000 2.000 2,50,95?000

Capital 5,00,00,000 0 . 5.00,00.000

37  Tourism Revenuc 3,31,25,000 .0 331.25,000

Capital 75,00,000 0

75,00,000
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[ R . | T - L .
C Amount for Vote on Account |
- from 1 April 2004 to 30 June 2004. |

(1). o - ® - @ |

39  Expenditure perfainingto Food,  Revenue 1,08,74,95,000 18,000 1,08,75,13,000
Civil Supplics and Consumer Capital 62,50,000 _ 0 62,50,000
Protection Department,

40  Expenditure pertainingto Revenue 2592000 5,000 ‘ 2997000
Ayacut Department. " “Capital . 6500000 0 65.00,000

- 41 Tribal AreasSub-Plan = Revenue ~ 1305492000 0 1,30,54,92,000
' o Capital 56,3691,000 250,000 56,33,41,0000

42 Public Works re latinig to Tribal Capital - 37.34,35,000 37000 37.34,72,000
Areas Sub-Plan-roads and ' :
bridges. )

43 Expenditure pertaining to Sports ~  Revenue 96,93,000 2,000 9695000
and Youth Welfare Department. ' ' '

4  Expenditure pertainingtoHigher  Revenue 261774000 16,000 26,17.90,000

_ Education Depadtment. : ’
.45 Minor Irrigation Works Revenue 4,09,16.000 ) -0 409,316,000 - ;
‘ Capital . 9.88.25.000 _ 0 9.88,25,000

46  Expenditure pertaining to " 'Revenue 30,25000 0 30.25,000
Scierce and Technology : : : _

Department. . ' . y

47  Man-Power Planning and Revenue 11,07,04,000 5,000 11,07.09.000
Technical Education Capital 15,50,000 0 . 15,590,006
Department. | '

48  Administration U;ﬁgradaliuh ~ Revenue 64754000 0 6,47,54,000
Grant Under Eleventh . -  Capital ©10,50,63,000 0 10,50.63,000
Finance Commission. s

9 Expehditurc pertaining to , " Revenue 4,08,40,000 0 . 40340 000
Scheduled Caste Welfare. ' :

50  Expenditure pestaining to _ Revenue 2832000 0 2832000
20 Point Implementation - :
Department. '

.51  Expenditure pertaining . Revenue 19,21,000 2000 R IG
to Religious Trusts and : ‘
Endowments Department,

53  Financial assistance to " Revenue 32,067,000 0 2T000
Urban bodies under Special ‘Capital 25,000 0 3L
Component Plan for Sche-
duled Castes.

54  Expenditure pertaining to Revenue - 4,18,22,000 ' 0 . RISXIOE

' Agricultural Research and : .

J Education. —’
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. — . ;(;
- Amount for Vote on Account ‘
' o _ : . " from 1 April 2004 to 30 June 2004,
D @ - : (3 - @
e . Rs Rs. Rs.
55 Expenditure pertaining to Revenue  ~ 30.28,86,000 2,000 * 10.28,88,000
- Women and Child Welfare. : -
56 Rural Industries ~ Revenue 4,7547,000 7,000 4,;}5,54,000
; Capital 5,12,000 0 5,12,000
57 Extemally aided Projects . Capital 60,00,000 0 60,00,000
- pertaining to Water resources B :
Department.
58 . Expenditure on Reliefon _Revenuc -41,19,63,000 5,00,000 - 41.24,63,000
account of Natural Calamities Capital 38,75,000 -0 38,75,000 -
and Scarcity. - . .
9  Externally aided P_rojlécls . Reveriué 25,0[5,00,000 0 25,00,00,000
pertaining (o Panchayat and :
Rural Development Department.: - N
60 Expenditure pertaining to Capital 3,47,00,000 0 ©3,47,00,000
District plan schemes. - . ' _
& _' Special Component Plan For  Revenue 44,21.74,000 0 41.21,74,000
Spheduled Castes. . Capital 30,07,70,000 , U 30.,07,70,000
65 Avigtion Départment _ Revenue 1.40,45,000 3,000- 1,4047,000
Capital 50,00,000 0 50,00,000
S 60 Wclfaré of Backward Classes Revenue 15,69,80,000 0° - 5,69,80,000
: ’ Capital 41,68,000 -0 © 41,68.000
6  Public Works-Buildings Revenue 20,32,96,000 . 250,000 20,35,46,000
, B Capital £,29,20,000 0 £29.20,000
68  Public Works relating to Tribal ~ Capital 11,02,80,000: 0 11,02,80,000
' Areas ‘Sub-Plan-buildings. ' ' i ‘
© 6 Expenditure pertaining to Urban  Revenue E 43525,000 0 4,;35,25,000 .
' Administration and Development  Capital -~ 84.00,000 0 8400000
Department Urban Welfare. - ’ ' -
75 NABARD aided Projects Capital 19,25,00,000 0 19,25,00,000
pertaining to Water Resources : )
Department. ' -
7%  Extemally aided Projects Capital 2,50,000 0 2,50,000
_ pertaining to public Works | :
" Department.
71 Extemally aided Projects Revenue 75,00,000 0 75,00,000
pettaining to Development of )
Tribal areas in Bilaspur Division.
5y )
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; : ‘ ' = Amount for Vote on Account
- - _ _ from 1 April 2004 to 30 June 2004.
M @ o : 3) @)
- . ' : Rs. ) Rs. Rs,
» Externally Aided ?rojecté Revenue 36,05,000 ‘ 0 ’ 36,05,000
pertaining to Rural Industries Capital 50,00,000 ° . 0 50,00,000
~ Department. : ’

. 7 Expenditure pertaining to Revenue 12,38,89,000 1,05,000 12,89.94,000
Medical Education Department. Capital $7,75,000 0 $7,75,000

&  Financial assistance to Three Revenue '+84,54,16,000 0 8454,]6000 _
- tier Panchayati Raj Institutions. Capital 4,81,000 o - 4,88.000

81 Financial assistance to Urban - Reveriue - 69,6942,000 - . 1,00,00,000 70,69.42,000
bodies. ) ) R Capital ’ 1,50,1_)0,[1)0 0 1,50,00,000
&  Findncial assi_stance_to Three - Revenue 26',54,58,000 . . 0 25,54;8,000
tier Panchayati Raj Institutions Capital 1725000 -0 17.25,000

under the tribal area sub-plan. - T - ' ' .
8 * Financial assiétance to urban Revenue 79,92,000 R - 7992000

" . bodies under the tribal area ’ : C o .
-sub-plan. : )
16114162000  3,0285,19.000 19.14,24.81,000
3,08,91,71,000% 2,33,42,05,000 5,42,33,76,000
g 19,20,33,33,000 5,36,25,24,000

' 24,56,58,57,000
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